33;  Printing of

Posty by DAVP (Stat.)

There has been a fall in the prices
of different foodgrains at Indore and
Bhopa]l mainly due to the brightened
prospects of the ensuing kharif crops
owing to good rains received in the
State. The raids organised by the State.
Government to unearth the hoarded

stocks have also reported to have aided
the bearish sentiments.

As I have had occasions to inform
the House, we have been able to meet
the most difficult phase of the food
situation created by unprecedented
drought over the major portion of the
country. There has been satisfactory
rainfall all over the country and kharif
crops prospécts have substantially jm-
proved. With the coming in of the
kharif crop in the market there is
bounq to be an easing of the food sit-
uation throughout the country.

12.12 hrs.

STATEMENT RE; ALLEGED PRINT-
ING OF POSTERS BY D.A.V.P. FOR
DELH] UNIVERSITY STUDENTS
UNION ELECTIONS

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): I beg to lay on the
Table a statement in reply to an alle-
gation regarding the DAVF’s role in
the recent Delhi University Students
Union elections.

Statement

Yesterday, Shri Phool Chand Verma
made an allegation in the House
that the DAVP published posters
worth about Rs. 5 to 68 lakhs for the
pro-Congress candidates in the recent
Delhi University Students Union elec-
tions. This allegation is baseless and
politically motivated Neither the
DAVP nor anv other goivernmental
agency has printed or published any
poster of this tyve. Similay allegation
that DAVP has brought out posters in
connection with the Delhi University
Teachers’ Assnciation elections is
equally unfounded and malicious.

————

BHADRA 9, 1806 (SAKA)
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RE: DISCUSSION ON INDIA-PAKIS-
AN AGREEMENT

SHRI INDRAJIT GUPTA (Alipore):
I understood you to gay yesterday,
that you would be convening a
meeting of the Business Advisory
Committee to see if time could be
found for a discussion on the Indo-
Pakistan Agreement. May I take it
that because some parties are not in
favour of this discussion, therefore,
you have withdrawn your suggestion
now?

MR. SPEAKER: No, it was not
withdrawn. But in view of the fact
that the Minister of External Affairs
is going away today, I was just think-
ing, when we could have it....

THE MINISTER OF PLANNING
(SHRI p. P. DHAR): If you would
permit me, Sir, I have been authorised
by the Minister of External Affairs to
submit for your kind consideration,
that if it is the will of this House, by
and large, to have a discussion on this
issue, then it can be had only today,
because the Minister is leaving for
Algiers this evening; if it i{s at all ne-
cessary and if it is the overwhelming
wish of this House, then {t could be
had only today...

MR. SPEAKER: This afternoon is
a non-official day. What to do in this
situation?

SHRI D. P. DHAR: He is
today.

MR SPEAKER: I considered this.
Unfortunately, the whole of this even-
ing is for non-official business, There
is no other way out. Now, let the
hon. Minister take up his own item
regarding the approach to the Fifth
Plan.

leaving

SHRI SAMAR MUKHERJEE
(Howrah): Kindly allow one or
two minutes for hon. Members to have
their say. The situation outside is very
serious. Please find some way out.
If you allow hon. Members to have
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[Shrn Samar Mukherjee)
therr say, then less time will be con-
sumed Otherwise, more time will be
taken.

SHRI H. N MUKHERJEE (Cal-
cutta— North—Ea-t) The  Prime
Minister could be here; she is here,
and I see her car outside, and she can
come to the House and we can have

w discussion in the morning today

weqq ATa Fhad wg i §
&Y Ty 21t & | G aF a1 w1 79 9T
afer T 97 T At @
war & AR ¥ wEwErd TR
oz fr o 37 ¥ q v @1 9 Ty IF
B mr & 7 & Y e W, S ETew
FTZHE 99 F1 arvfia 7 781 § AR
ST W19 T g & R 9 Ad Fear g
A F R | WY FAET T w7
arzria g Pros s w37 2 fruge
NI LIR @A ITH 4278 %
#FT FY AT §, AT qforr A7 ATAT

2

SHRI JYOTIRMOY BOSU {Da-
mond Harbour) May I submit a
few words m one muntes Sir, I have
written to you earher It 15 a very
serious maiter The other day, the
House discussed the atroeities com-
mitted on the Haryans Only the
other day (Interruptions) If you
keep on talking I cannot talk 1
would appeal to the Chairr to Lstan
to us,—in West Bengal at Godhulia
in Midnapore district, the police has
committed unspeakable attrocities on
the Hanjan women there What they
have done is the most atrocious thing.
Why does not the Home  Minister
come forward with a statement (In-
terruptions).

MR. SPEAKER. I only pray that
God give you some guidance I am
unable to give you.

SHRI B. V NAIK (Kanara): Sir,
1 beg to gubmit thet the discussion of
the Plan s of paramount importance,
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and no time should be cut out from
that discussion. It is too important to
be neglected.

Wtavw qid  (wofige) s
g, OF fe w99 ww AR 2
s e e G I gt A |

WETR AET  WIT AW A T
T @t wt wrar AR 1 7 gfoer 3
g AT S §) Ay A oY Ay A F
198 & fauat g & faaw awn
WY TR ¥ g g v W g
9 FL AT § | (WaNA) @ H @A
LIRRC RUE LR LR K R
T o T awwr ?

SHRI DINEN BHATTACHARYYA
(Serampore) Yesierday, when we
raised the i1ssue of the severe food
position in Kerala and did not ask the
Minister to make a siatement

MR SPEAKER I have asked

SHRI DINEN BHATTACHARYYA:
In the other House, the Home Minis-
ter made g statement BSo, the Gov-
ernment are using double-standards;
double-standards are being apphed
(Interruptions)

MR SPEAKER The Speaker is no
more a Presiding Officer He 13 a man
in the dock now I am really worried
about 1t All the time you accuse me
by saying ‘you &id not to that' and so
on There 13 & way of addressing the
Chair You do not make him stand
in the dock There should be some
courtesy, politenesg in addressing the
Chair Every day you do it. The Mi-
nister was asked to make a statement
yesterday. I had permitted him.

SHRI PILOO MODY
rose—

(Godhra)

MR SPEAKER: I do not pneed your
help. 1 ¥now what to b, I only waht
that miy Gbd save mé from you and
some others.
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N A 9@ : weR AL, ST
SR H GHISZa & § | eIy i gfea
& OF wegfrez it F FOAFAL & TAI
a7q #i< feur & 1 wawT |y g e o
g | & =rgar g f g fafeeT @ 7 50
F IO A fadage , g 3T A0
TEHEE HT |

SHRI VAYALAR RAVI (Chira-
yinkil): Sir, taking the opportunity
of rule 377, the Members on that side
make false allegations. It is the res-
ponsibility of the Member concerned
to prove the allegation. VYesterday,
the hon. Member, Shri Phool Chand
Verma, made an allegation that the
DAVP has gpent Rs. 5 lakhs in con-
nection with the University students’
elections. It is a baseless and false
allegation; it is without eny foundation
or truth. I challenge the hon. Mem-
ber; the Member has to prove it.
Let him apologise. He must apologise
for the aliegation. It is a false and
baseless allegation. It is their res-
ponsibility to prove it. This forum
must not be misused; they are misus-
ing this forum. (Interruptions).

TRy WA : F wdr wdy areat
gframafidarsag ' # g3 =q
g7 e o e e S A av
oTi g, AUNA oA\ 9T 93T geAr
&, T 9T O 6T A0 FEr Q% wL W
& 7 o9 &y Y Gy ST WY B Fawer
ST TR WV TET S | qfRT I Jry F
Fr 3T § | iz gw ¥ S atev
T |

12.20 hrs.

MOTION RE: APPROACH TO THE
FIFTH PLAN

THE MINISTER OF PLANNING

BHADRA 9, 1895 (SAKA) A

roach to the
Fifth Plan
(SHRI D. P. DHAR): I beg to move:
“That this House do consider
the ‘*Approach to the Fifth Plan
1974.79’, laid on the Table of the
House on the 20th February, 1973.”
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At the outset I should very res-
pectfully beg to share your feelings
that 5 discussion on this very impor-
tant and significant document which
relates to the future of our country
has at long last been possible in
this House. I had hoped and I had
wished that this discussion should
have taken place a little earlier but
that was not to be and that is why
at the precsent moment I am present-
ing this naper under the burden of a
few constrainis.

In the first insiance, zs I said, it
is rather late to discuss this approach
paper, but none the less it is a mat-
ter of pleasurs and privilege for me
that an apportunity has been afford-
ed. Late, because we are almost in
the process of completing the draft
plan; and we shall therefore have
the added pleasure and privilege of
taking into account the wvaluable
suggestions and opinions which this
hon. House may express, so that as
far ag is within our power we shall
try to incorporate them and give them
a position of significance and honour
in the planning process itself.

Ve are meeting today under some
what altered circumstanceg since
the plan approach was framed.
There have been changes in the do-
mestic scene and there have been
more significant and more disguiet-
ing changes in the global scene. It
is against this backfround that we
have to examine the basis and wvali-
dity and relevance of the postulates
that underlie the »lan document.

As is well known, the approach
document has two aspeets. In the
first instance, if enumerates as clear-
ly as pcssible the objectives which
we seck 1o achieve and the strate-
gies which ars necessary for achiev-
ing these objiectives. Secondly, we
have also cndezvoured to work out

details, targets and programmes and



